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TEF TRAGT i< TSHTT HATA

e fawett, 10 S[eTE, 2026

FT.3M. 3755(37).— Frald ORI, T TSGR Afafaaa, 1956 (1956 =1 48) (o =ad zae
THT Sh ATATHAH FgT TAT &) T &7 3F il IT-GTT (1) T T& ARAT HT TN FXd gU, g THTETT
21 ST o T2 T TSTeAT 057 & SISamT-3a T (5 1 Bl @Tg ageia § e TSHE §&4T 458
& fRwTStraT-seT-Aear et @ve & =wsr 38+800 | =+ 43+600 F #ed H YETAT XA A&
FTATH (SISt 0+000 F ST 5+438) o AT, STLEA, T AT TATAT & Al TS 6 (o7 ag o
sratera g, et fera avie S s g=t § & @, UHT ¥ #7 oIS Fed & 9 e it Ao
FLATE;

FIE ATH, ST 3 G | Baag g, ST Atari==aa it a1 37 6T ITLTT (1) F T q@i<h T
& TorT UET ¥ % ITANT 9% TS0 H T SATERAAT 6 Y9 6l aiig | TH (& & qae T #:7
T ;

THT T4 A&l FETH TIAHTE, AT -5 TR, ITEIS ATGFEL, Stearmran e &9
T 3T o oY IHH S e stferRtag R SO ST ety uTeeR T, SMerTeRdl i S ' |

5217 G1/2026 @)
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77 foreft farfer sreamft g7 g ST &7 @ 39T Y UH el it g9a1s & TETq a9T UHT i STt e
& T, A(< Fe &, O TeO7 TR Aa9TF qHEH, AL FIT AT AT ATETT Bl ATATT HT GeaT AT

FATATT L I

3<F ety 1 g 37 1 SweTr (2) F et werw wrtee g Gy A g arger sifaw
T ;
=H ATSEEAT F AT A ATAT I F G 3T AT s TeAH TTEHRT F 3 AT §
YA B AT 39T (Rasg AR g1 [Areqor forar ST @erar 2
I
TS T H TP TSHRT Gt 458 F Reistren-ser-aear el @ve & 3+ 38+800 § =s

43+600 F eI § TEATET T 3ETE ST aTe (Ast 0+000 7 ==sr 5+438) F ford 159 it S+ ATt
HLAAT Ted STTaT H3AAT digd i &1 dierg fFawom|

TS T AT TSI e 7 919 SeaET-FAHT
%ﬁﬁi I H&AT g F R || s & v S FT SR i FT SR
qear (BTt TTE) CEERN)
1 2 3 4 5 6

T FT ATH: FIEt @rg

T T ATH: ST

1 1049/143 [RELl (@Y 1) 0.0114 (237 ) 0.0114
2 105 AT (.q.a=F) 1.7 (3FAT) 1.7
3 1052/143 fasfy (FTTT 1) 0.025 (FFa¥ ) 0.025
4 1053/143 [RELl (@Y 1) 0.025 (¥ ) 0.025
5 1081/895 TR (@Y 1) 0.0435 (247 ) 0.0435
6 1084/127 IBEL (s 1) 0.0103 (¥4 0.0103
7 1097/218 [RELl (@Y 2) 0.6022 (237 ) 0.6022
8 126 IREl (@t 1) 0.0405 (247 ) 0.0405
9 126/890 RECaRA] (T H.aEF) 0.0452 (%47 0.0452
10 127 IREl (@t 1) 0.1158 (FF47 ) 0.1158
11 1281/1056 AT (T H.EEF) 0.086 (%47 ) 0.086
12 143 IBEL (ST 1) 0.01 (FFaT) 0.01
13 143/941 IREl (@t 1) 0.0057 (247 ) 0.0057
14 144 IREl (@t 1) 0.0175 (247 ) 0.0175
15 145 RECaRA] (. 7.3MR) 0.2465 (3F47) 0.2465
16 150 GREARA} (3. 7.7TET) 0.0236 (277 ) 0.0236
17 151 GECAEA] (. 7.3MR) 0.0341 (3FT7) 0.0341




[T 1l—=ve 3(ii)]

HILT T TSI . AHTYTL

18 152 (Fr.ae) 0.022 (¥ ) 0.022
19 155 (3.7 30) 0.2491 (FF7 ) 0.2491
20 157 (3.7 ) 0.0146 (247 ) 0.0146
21 160 (. 7.3MR) 1.007 (FF3T) 1.007
22 161 (T H.aEF) 0.04 (FFT¥) 0.04
23 180 ETTT 2) 1.8123 (F#9Y) 1.8123
24 183 (3.7 7re) 0.0302 (ZFea7 ) 0.0302
25 184 (ST 1) 0.8763 (%47 0.8763
26 202 @ETTT 2) 1.5429 (FFT ) 1.5429
27 215 @ETHT 2) 0.1903 (a7 ) 0.1903
28 216 (T 2) 0.4058 (%47 ) 0.4058
29 86 (F.q.317) 0.0657 (%77 0.0657
30 87 (Frg.Fu) 0.004 (FFaT ) 0.004
31 88 (. H.3R) 0.0145 (%47 0.0145
32 89 (3.7 7re) 0.0056 (77 ) 0.0056
33 91 (3.7 3017) 0.1185 (247 ) 0.1185
34 92 (FTTT 1) 0.0161 (FF7 ) 0.0161
35 92/914 (frq.ae) 0.24 (FFA7) 0.24
36 97 (FTTT 1) 0.01 (%77 0.01
37 97/927 (T H.EEF) 0.01 (FFTT) 0.01
38 974/127 (@Y 1) 0.025 (¥ ) 0.025
39 979/127 (frq.ae) 0.065 (¥ ) 0.065
40 99/928 (T H.aEF) 0.07 (FFaT) 0.07
Tie T ATH: AT TS

41 1008 (@t 1) 0.3174 (247 ) 0.3174
42 1009 (. 7.7TE) 0.0406 (3F47) 0.0406
43 1010 (@t 1) 0.0458 (247 ) 0.0458
44 1011 (@t 1) 0.6716 (47 ) 0.6716
45 1032 (ST 1) 0.1649 (¥4 0.1649
46 1035 (ST 1) 1.1056 (Z#77 ) 1.1056
47 1036 (ST 1) 0.6703 (%47 0.6703
48 1037 (FTTT 1) 0.0772 (%77 0.0772
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49 1119/685 (. q.9=F) 0.0395 (ZFaY ) 0.0395
50 1140/668 (T H.aEF) 0.0574 (%47 0.0574
51 1142/683 (. q.9=F) 0.1253 (ZFTT) 0.1253
52 1243/758 (AT 1) 0.0105 (ZFa ) 0.0105
53 1246/761 (.. TTT) 0.0359 (FFa¥ ) 0.0359
54 1247/761 (AT 1) 0.1933 (FFa¥) 0.1933
55 1248/1037 (7. 77eEaT) 0.0049 (ZFa7 ) 0.0049
56 1249/1037 (@I 1) 0.0048 (FFa¥ ) 0.0048
57 1265/1032 (.. TTT) 0.0085 (FFa¥ ) 0.0085
58 1266/1032 (AT 1) 0.0273 (ZFa7) 0.0273
59 1414/761 (ST 1) 0.3486 (2F47) 0.3486
60 1415/1036 (. q.77eaT) 0.0853 (FFT ) 0.0853
61 1714/715 (ATETT 3TH) 0.2385 (FFT¥ ) 0.2385
62 1715/715 (ST 39) 0.1835 (%47 ) 0.1835
63 1716/715 (ATETT 3TH) 0.0866 (FFT ) 0.0866
64 1717/715 (ATETT 3TH) 0.01 (FF7T) 0.01
65 1719/715 (T 3) 0.0362 (FFa¥) 0.0362
66 1721/917 (AT 1) 1.1678 (397 ) 1.1678
67 1722/917 (AT 1) 0.0818 (FFT¥ ) 0.0818
68 1745/707 (AT 1) 0.6249 (ZFT7 ) 0.6249
69 1746/707 (AT 1) 0.6247 (ZFTT) 0.6247
70 1830/1724 (AT 3TH) 0.0063 (FFT ) 0.0063
71 1856/687 (ST 39W) 0.2506 (3Fa7) 0.2506
72 1886/1859 g;j@m 0.1915 (ZFTT ) 0.1915
73 1911/1416 g;?ﬁw 0.25 (FFT) 0.25
74 1912/1416 (s W;? 0.5837 (ZFT¥) 0.5837
75 684 (T H.aEF) 0.03 (FFaT) 0.03
76 685 (FTTY 3) 0.13 (%47 ) 0.13
77 686 (T 3w) 0.6998 (FFa¥ ) 0.6998
78 688 (T 3w) 0.5512 (AT ) 0.5512
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79 689 ézrf;:) 0.0051 (%77 ) 0.0051
80 699 (@Y 1) 1.2942 (FFT ) 1.2942
81 701 (@Y 1) 0.0094 (77 ) 0.0094
82 702 (@t 1) 0.2165 (247 ) 0.2165
83 704 (@Y 1) 0.7103 (237 ) 0.7103
84 705 (aTert 1) 0.522 (¥ ) 0.522
85 706 (@Y 1) 0.0015 (%77 ) 0.0015
86 708 (@Y 1) 0.0082 (247 ) 0.0082
87 713 (ST 39W) 0.015 (%47 0.015
88 759 (ST 1) 0.7145 (%47 0.7145
89 760 (@Y 1) 0.434 (F¥) 0.434
90 911 (@Y 1) 0.2351 (%77 ) 0.2351
91 912 (Fr.q.5F) 0.01 (FF7) 0.01
92 913 (@Y 1) 0.02 (FF47) 0.02
93 914 (. 7.7TE) 0.0455 (%47 0.0455
94 916 (s 1) 0.4873 (¥4 ) 0.4873
95 920 (@Y 1) 1.3313 (FF7) 1.3313
96 921 (3 7. 7re) 0.0336 (377 ) 0.0336
97 941 (aTert 1) 1.1563 (3F9T ) 1.1563
08 955 (3.7 ) 0.0346 (247 ) 0.0346
99 967 (AT 1) 0.6501 (a7 ) 0.6501
100 968 (@t 1) 0.7442 (47 ) 0.7442
101 969 (@t 1) 0.387 (#7¢) 0.387
T HT AT GIEER

102 1290/1597 (frq.a=F) 0.01 (FF47) 0.01
103 158 (@t 1) 0.1408 (247 ) 0.1408
104 158/1290 (ST 1) 0.166 (Fa7) 0.166
105 158/1595 (frq.a=F) 0.0098 (47 ) 0.0098
106 159 (@t 1) 0.12 (FFI7) 0.12
107 159/1590 (Fr.ae) 0.0046 (247 ) 0.0046
108 159/1593 (@t 1) 0.11 (FFA7) 0.11
109 160 (frq.ae) 0.8 (zFa¥ ) 0.8
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110 161 IBEL (ST 1) 0.0075 (3F47) 0.0075
111 161/1591 TR (T H.aEF) 0.312 (%A 0.312
112 162/1594 AT (T H.EEF) 0.1242 (%47 0.1242
113 163/1596 TR (. H.aEF) 0.228 (397 0.228
114 1999/158 IGEil (aTETT 1) 0.0185 (Z%¥) 0.0185
..

115 2455/157 GECORA] :_éf) T 3T 0.2515 (2547 0.2515
116 2456/157 ECAEA] (I 0.556 (%47 ) 0.556

Total 31.5836

[T, &. 128486/3A]

g e, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 10th July, 2026

S.0. 3755(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building,
maintenance, management and operation of “Sherani Abad bypass (from Km 0+000 to Km 5+438) between existing
Ch. of NH-458 from Km 38+800 to Km 43+600 road section of Nimbijodha-Degana-Merta City section of NH-458”
in Tehsil Chhoti Khatu in the District of Didwana-Kuchaman in the State of Rajasthan, hereby declares its intention to
acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the official Gazette, object to the use of such land for the aforesaid purpose under sub-section (1) of
section 3C of the said Act.

Every such objection shall be made to the competent authority, namely, the Sub-Divisional Officer, Didwana
in writing and shall set out the grounds thereof and the competent authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the competent authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the competent authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling on Sherani Abad bypass (from Km
0+000 to Km 5+438) between existing Ch. of NH-458 from Km 38+800 to Km 43+600 road section of Nimbijodha-

Degana-Merta City section of NH-458 Project Highway in the State of Rajasthan

State: RAJASTHAN

District: Didwana-Kuchaman

SI. No. ||Survey/Plot Number|| Type of Land ||Nature of Land Area Area
(in Local Unit) (in Hectares)
1 2 3 4 5 6
Taluk: Chhoti Khatu
Village: Dabgaon
1 1049/143 Private (Barani-1) 0.0114 (Hectare) 0.0114
2 105 Government (Ge.Mu.Road) 1.7 (Hectare ) 1.7
3 1052/143 Private (Barani-1) 0.025 (Hectare ) 0.025
4 1053/143 Private (Barani-1) 0.025 (Hectare ) 0.025
5 1081/895 Government (Barani-1) 0.0435 (Hectare) 0.0435
6 1084/127 Private (Barani-1) 0.0103 (Hectare ) 0.0103
7 1097/218 Private (Barani-2) 0.6022 (Hectare ) 0.6022
126 Private (Barani-1) 0.0405 (Hectare) 0.0405
9 126/890 Government (Ge.Mu.Road) 0.0452 (Hectare ) 0.0452
10 127 Private (Barani-1) 0.1158 (Hectare ) 0.1158
11 1281/1056 Government (Ge.Mu.Road) 0.086 (Hectare ) 0.086
12 143 Private (Barani-1) 0.01 (Hectare) 0.01
13 143/941 Private (Barani-1) 0.0057 (Hectare ) 0.0057
14 144 Private (Barani-1) 0.0175 (Hectare) 0.0175
15 145 Government (Ge.Mu.Angor) 0.2465 (Hectare ) 0.2465
16 150 Government (Ge.Mu.Road) 0.0236 (Hectare) 0.0236
17 151 Government (Ge.Mu.Angor) 0.0341 (Hectare) 0.0341
18 152 Government (Ge.Mu.Road) 0.022 (Hectare ) 0.022
19 155 Government (Ge.Mu.Angor) 0.2491 (Hectare ) 0.2491
20 157 Government (Ge.Mu.Rasta) 0.0146 (Hectare) 0.0146
21 160 Government (Ge.Mu.Angor) 1.007 (Hectare ) 1.007
22 161 Government (Ge.Mu.Road) 0.04 (Hectare ) 0.04
23 180 Private (Barani-2) 1.8123 (Hectare ) 1.8123
24 183 Private (Ge.Mu.Rasta) 0.0302 (Hectare) 0.0302
25 184 Private (Barani-1) 0.8763 (Hectare) 0.8763
26 202 Private (Barani-2) 1.5429 (Hectare ) 1.5429
27 215 Private (Barani-2) 0.1903 (Hectare) 0.1903
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28 216 Private (Barani-2) 0.4058 (Hectare) 0.4058
29 86 Government (Ge.Mu.Angor) 0.0657 (Hectare) 0.0657
30 87 Government (Ge.Mu.Kund) 0.004 (Hectare ) 0.004
31 88 Government (Ge.Mu.Angor) 0.0145 (Hectare) 0.0145
32 89 Government (Ge.Mu.Road) 0.0056 (Hectare) 0.0056
33 91 Government (Ge.Mu.Angor) 0.1185 (Hectare ) 0.1185
34 92 Private (Barani-1) 0.0161 (Hectare) 0.0161
35 92/914 Government (Ge.Mu.Road) 0.24 (Hectare ) 0.24
36 97 Private (Barani-1) 0.01 (Hectare ) 0.01
37 971927 Government (Ge.Mu.Road) 0.01 (Hectare ) 0.01
38 974/127 Private (Barani-1) 0.025 (Hectare ) 0.025
39 979/127 Government (Ge.Mu.Road) 0.065 (Hectare ) 0.065
40 99/928 Government (Ge.Mu.Road) 0.07 (Hectare ) 0.07
Village: Sherani Abad

41 1008 Private (Barani-1) 0.3174 (Hectare) 0.3174
42 1009 Private (Ge.Mu.Rasta) 0.0406 (Hectare ) 0.0406
43 1010 Private (Barani-1) 0.0458 (Hectare) 0.0458
44 1011 Private (Barani-1) 0.6716 (Hectare ) 0.6716
45 1032 Private (Barani-1) 0.1649 (Hectare ) 0.1649
46 1035 Private (Barani-1) 1.1056 (Hectare ) 1.1056
47 1036 Private (Barani-1) 0.6703 (Hectare) 0.6703
48 1037 Private (Barani-1) 0.0772 (Hectare ) 0.0772
49 1119/685 Government (Ge.Mu.Road) 0.0395 (Hectare ) 0.0395
50 1140/668 Government (Ge.Mu.Road) 0.0574 (Hectare) 0.0574
51 1142/683 Government (Ge.Mu.Road) 0.1253 (Hectare) 0.1253
52 1243/758 Private (Barani-1) 0.0105 (Hectare) 0.0105
53 1246/761 Private (Ge.Mu.Rasta) 0.0359 (Hectare) 0.0359
54 1247/761 Private (Barani-1) 0.1933 (Hectare) 0.1933
55 1248/1037 Private (Ge.Mu.Rasta) 0.0049 (Hectare) 0.0049
56 1249/1037 Private (Barani-1) 0.0048 (Hectare) 0.0048
57 1265/1032 Private (Ge.Mu.Rasta) 0.0085 (Hectare) 0.0085
58 1266/1032 Private (Barani-1) 0.0273 (Hectare) 0.0273
59 1414/761 Private (Barani-1) 0.3486 (Hectare ) 0.3486
60 1415/1036 Private (Ge.Mu.Rasta) 0.0853 (Hectare) 0.0853
61 1714/715 Private (Barani Utam) 0.2385 (Hectare) 0.2385
62 1715/715 Private (Barani Utam) 0.1835 (Hectare) 0.1835
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63 1716/715 Private (Barani Utam) 0.0866 (Hectare ) 0.0866
64 1717/715 Private (Barani Utam) 0.01 (Hectare ) 0.01
65 1719/715 Private (Barani Utam) 0.0362 (Hectare ) 0.0362
66 1721/917 Private (Barani-1) 1.1678 (Hectare ) 1.1678
67 17221917 Private (Barani-1) 0.0818 (Hectare) 0.0818
68 1745/707 Private (Barani-1) 0.6249 (Hectare ) 0.6249
69 1746/707 Private (Barani-1) 0.6247 (Hectare) 0.6247
70 1830/1724 Private (Barani Utam) 0.0063 (Hectare) 0.0063
71 1856/687 Private (Barani Utam) 0.2506 (Hectare) 0.2506
(Ge.Mu.
72 1886/1859 Private Commercial 0.1915 (Hectare) 0.1915
prayo.)
(Ge.Mu.
73 1911/1416 Private Aavasiya 0.25 (Hectare ) 0.25
Prayojan)
74 1912/1416 Private P(rsa‘;'gjrai')a”t 0.5837 (Hectare ) 0.5837
75 684 Government (Ge.Mu.Road) 0.03 (Hectare ) 0.03
76 685 Private (Barani Utam) 0.13 (Hectare ) 0.13
77 686 Private (Barani Utam) 0.6998 (Hectare ) 0.6998
78 688 Private (Barani Utam) 0.5512 (Hectare) 0.5512
79 689 Private 1(/%aer.a|\r/]|t.Rasta) 0.0051 (Hectare ) 0.0051
80 699 Private (Barani-1) 1.2942 (Hectare ) 1.2942
81 701 Private (Barani-1) 0.0094 (Hectare) 0.0094
82 702 Private (Barani-1) 0.2165 (Hectare) 0.2165
83 704 Private (Barani-1) 0.7103 (Hectare ) 0.7103
84 705 Private (Barani-1) 0.522 (Hectare ) 0.522
85 706 Private (Barani-1) 0.0015 (Hectare) 0.0015
86 708 Private (Barani-1) 0.0082 (Hectare) 0.0082
87 713 Private (Barani Utam) 0.015 (Hectare ) 0.015
88 759 Private (Barani-1) 0.7145 (Hectare) 0.7145
89 760 Private (Barani-1) 0.434 (Hectare ) 0.434
90 911 Private (Barani-1) 0.2351 (Hectare ) 0.2351
91 912 Private (Ge.Mu.Tank) 0.01 (Hectare ) 0.01
92 913 Private (Barani-1) 0.02 (Hectare ) 0.02
93 914 Government (Ge.Mu.Rasta) 0.0455 (Hectare) 0.0455

94 916 Private (Barani-1) 0.4873 (Hectare) 0.4873
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95 920 Private (Barani-1) 1.3313 (Hectare ) 1.3313
96 921 Private (Ge.Mu.Rasta) 0.0336 (Hectare) 0.0336
97 941 Private (Barani-1) 1.1563 (Hectare ) 1.1563
98 955 Government (Ge.Mu.Rasta) 0.0346 (Hectare) 0.0346
99 967 Private (Barani-1) 0.6501 (Hectare ) 0.6501
100 968 Private (Barani-1) 0.7442 (Hectare) 0.7442
101 969 Private (Barani-1) 0.387 (Hectare ) 0.387
Village: Khatu Khurd
102 1290/1597 Government (Ge.Mu.Road) 0.01 (Hectare ) 0.01
103 158 Private (Barani-1) 0.1408 (Hectare ) 0.1408
104 158/1290 Private (Barani-1) 0.166 (Hectare ) 0.166
105 158/1595 Government (Ge.Mu.Road) 0.0098 (Hectare) 0.0098
106 159 Private (Barani-1) 0.12 (Hectare ) 0.12
107 159/1590 Government (Ge.Mu.Road) 0.0046 (Hectare) 0.0046
108 159/1593 Private (Barani-1) 0.11 (Hectare ) 0.11
109 160 Government (Ge.Mu.Road) 0.8 (Hectare ) 0.8
110 161 Private (Barani-1) 0.0075 (Hectare) 0.0075
111 161/1591 Government (Ge.Mu.Road) 0.312 (Hectare ) 0.312
112 162/1594 Government (Ge.Mu.Road) 0.1242 (Hectare ) 0.1242
113 163/1596 Government (Ge.Mu.Road) 0.228 (Hectare ) 0.228
114 1999/158 Private (Barani-1) 0.0185 (Hectare) 0.0185
115 2455/157 Government L(Eaej 'K'/I‘gnﬁsrsm 0.2515 (Hectare ) 0.2515
116 2456/157 Government (Ge.Mu.Gochar) 0.556 (Hectare ) 0.556
Total 31.5836

[F. No. 128486/3A]

SHAIKH AMINKHAN, Director
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